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Office Report

Orders

™,

0.A.2033/90 M.F.2414/90

21.12.90,
Presant : Shrl V. P+ Sharma, Counsel for
: fpplicanat.

Shri 0. N. Moolri, Counsel for
Eespondents,

Learned counsel for the respondeats submits
that he will be filing in the Registry a short
reply on preliminary objections as the
vpafticulars in the 0.A. "are not complete.

He also undertakes to serve a copy of the same
on the learned counsel for the applicant.
List on 3.1.9L.
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